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pilgrims or as member o pilgrim parties, 
which C mc to India on special occa
sions. The number o persons who isi
ted India as members o such pilgrim 
parties during  the  period rom  the 
1st January to the 15th August, 1955, *8 
634.  No record is kept o indiidual 
pilgrims.

isplaced ersons Tenements  at 
Valiade

693. Shrlmati Sucheta ripalanit
Will the Minister o ehabilitation be 
pleased to state

(a) the total number o (i)  Single
oom  (ii) ouble-oom   tenements 
at the andhi  Nagar  Colony at Vali
ade ohlapur

(b) the number  out o them occu
pied at present

(c) the monthly  rent ohargcd   by 
aernment  rom the dispiacde4  per
sons

(d) whether it is a act that  repre
sentations protesting against the  ex
orbitant rent hae been receied by o
ernment  and

(e) i so,  the action, i any, taken 
•o ar in the matter 

The MUlster o ehabilitation (Shri 
Mehr  Chand hanna)(a) 510 Single
oom Tenements. 888 ouble-oom Tene
ments.

(b) 480 Single-oom Tenements. 66a 
ouble-oom Tenement.

(c) s.64- per Single-oom Tene
ment. s. 118- per ouble-oom Tene
ment.

(d) and (e). epresentations hae been 
receied and examined. The basis or the 
assessment  o rent in andhi Nagar 
Colony is the same as in any other colony 
in the State o ombay. As the rents hae 
been leied according to a prescribed or
mula, which is considered reasonable, it has 
not been thought necessary to reise the 
rents.

xport o irds

694- Sbrl ishwa Natb oy t Will 
the Minister  o Commerce  and In
dustry be pleased to state whether  it 
is a act that the export o Indian birds 
increased  during I95455 as compared 
to the years 195-53 nd 1953-54

The Minister o Commerce (Shri 
armarkar) Exports o birds in 1954-55 
increased as compared with exports in 1953- 
but decreased as compared with exports

m 1952-53.
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esidential Accommodation

695. Shri  .C* Sharmat Will the 
Minister o Works, Housing and Sup
ply be pleased to state

(a) whether  it is a act that   due 
to delay in the construction o  uar
ters and their  allotment  to oern
ment  employees, a good deal o inan
cial loss is incurred by way o payment 
o House ent  Allowance to and non
realisation o rent rom the prospectie 
allottees and

(b) i so, the steps being taken or 
the expeditions  completion  o con
structions  already in hand and  their 
early allotment 

The Minister o  Works • Housing 
and Supply (Sardar Swaran Singh) (a)
There is no aoidable delay in completing 
construction o buildings taken in hand. 
The uarters which are completed arc also 
allotted without delay. To the extent that 
there is still shortage o accommodation 
the  House  ent allowance  continues 
to be paid.

(b)   Eery eect is being made to com
plete the buildings inclusie o all seiicei 
as expeditiously as practicable.

esidential Accommodation

696. Shri . C. Sharmai WiU the 
Minister o Works, Housing and Supply
be pleased to state

(a) the number   o  out-o-tum 
allotments  made  yearly during  1954 
and 955 so ar in dierent classes

(b) the number o these allotments 
made  (i) in the   class o the appli
cants  concerned (ii) in the class next 
below that to which the applicants be
longed  and (iii) in the lower classes 
and

(c)  the  earliest   priority  date 
amongst the non-allottees o out-o-tum 
acconunodation 

The Minister o works, Housing 
and Supply (Sardar Swaran Singh.
(a) to (c). A statement giing the reauircd 
mbrmation in respect o New elhi is 
placed on the Table o the House. 
Appendix VII, aimexure No, 52)

egional Institutes

697.  Sardar Ibal Singh Will the 
Minister   o Commerce and Industry
be pleased to state.

(a)   whether the or  giinal  In
stitutes o Technology or small scale 
industries hae been set up and




